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MINISTRY OF DEFENCE

NOTIFICATION

New Delhi, the 12th November, 2025

[T &, 14(8)/2019-T2T(T U= )]

TTeReT T, ST A

S.R.0. 19(E)—In pursuance of sub-section (3) of section 13 of the Cantonments Act, 2006 (41 of 2006) read
with the notification of the Government of India in the Ministry of Defence S.R.O. 18(E), dated the 10™ November,
2025 published in the Gazette of India Extraordinary, Part Il, Section 4, dated the 10" November, 2025 containing the
declaration varying certain Cantonment Boards, the Central Government hereby notifies the constitution of the
Cantonment Boards specified in column (2) of the Table given below consisting of members indicated in column (3)
thereof, with effect from the date mentioned in column (4) thereof:
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TABLE
Serial Name of Cantonment Name/Designation of the members constituting the Vary with
Number Board Cantonment Board under clauses (a), (b) and (c) of effect from
sub-section (2) of section 13 of the said Act.
1) ) ®) (4)
1. Pachmarhi (a) the Officer Commanding the Station 30.11.2025

(b) the Chief Executive Officer
(c) Shri Sanjay Ledwani

2. Badamibagh (a) the Officer Commanding the Station 03.12.2025
(b) the Chief Executive Officer
(c) Shri Imtiyaz Ahmad Rather

3. Jammu (a) the Officer Commanding the Station 03.12.2025
(b) the Chief Executive Officer
(c) Shri Bharat Bhushan

4, Ramgarh (a) the Officer Commanding the Station 03.12.2025
(b) the Chief Executive Officer
(c) Vacant

5 Meerut (a) the Officer Commanding the Station 13.01.2026

(b) the Chief Executive Officer
(c) Shri Satish Chandra Sharma

[F. No. 14(8)/2019-D(Q&C)/Pt.]
RAKESH MITTAL, Jt. Secy.
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